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Coal Ce •• 

10178. SHRI K. M. KOUSHIK: 
Will \lie Mioilter of LABOUR AND 
REHABlllTATlON be pleased to state: 

(a) whelher there is any coal cess per 
ton of coal exploited by the owners apart 
frDIII tbe royalty wbich the miDe OWDCrS 
pay to the State ; and 

(b) if so, the collection on tbis score 
fer 1M years from 1962 te 1967 from rile 

Name of the 
Collieries 

Ballarpur 

Welfare CelS 

by road by rail 

Rs. 

68,491 Colliery-wise 

collieries of Ballarpur, Sbasti, GbUIUS, 
Mahakali, Lalpelh Hinduslan and Ryot-
wari in Chanda District Maharashtra 
State? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI): 
(a) Tbe following kinds of cess are levied 
by the Central Government on coal/coke 
despatched from collieries :_ 

(i) Welfare cess under the Coal 
Mines Labour Welfare fund Act, 
1947. 

(ii) Rescue cess under the Mines Act, 
1~2. 

(iii) StowiD, excise dllty under the 
Coal Mines (Conservation and 
Safety) Act, 1952. 

(b) Tbe collection of the three cess 
from 1962 to 1967 i. as follows: 

Approximate 
IlcsCiUI 
Cess, 
upto March, 67 
Rs. 

Showing 
excise 
duty. 

States wise 
Shasti 45,173 figurers are not 

3,755 
1,140 

IS 
nil 

2,797 

or 
colliery-wise 
figures are 
not availa" .... 

Ghugus 108 available. 
Mahaka1\ Total cess 
"Ipet!> 1,04.432 ""'lee'" for 
Hindustan these collieries 
Roy_ri. 42,255 il 

R •. 21,l11,411. 

s ...... I1actar.Y is ~ 

10179. SHRI A. S. KASTURE: 
Will the Minister of FOOD AND 
AGRJCULTURE be p"'ased to state: 

(a) whether Government bave received 
&II application from Jij ... ata Sahakari 
Shetkari Society for a liceDce til set up a 
sugar factory at Sindkhed Raja in Buldana 
Diatd<lt 01 MIIhlll1llJbtra; and 

(b) if so, the action takea thereon 1 
THE MINISTER OF STATE IN THE 

MmI8Il'RY OP PcmD, AGRIEUL-
TU8.E COMJoWNITY DEVELOPMENT 
AND' 'COOPERATfON (SlIR1 
JIIIQfASAHIB SHINDB): (~Yes; Si •. t'" n.~. is UDder co~idwatiua, 

1,989 

UnaaploYH ~_i. Seral. 

10180. SHRI P. C. ADICHAN: Will 
the Minister of LABOUR AND 
REHABILITATION be pleased to state: 

(a) tbe number of unemployed persoas 
on the live-register of Employment 
Exchanges in KMaIa at presenl and what 
percentage of the unempoyed in the 
cQUlltry this figlJAl c0B8titulos ; 

(b) the percentage of educated till-
employed amongst those on the live-
rePtten of Employ .. ent Exehapteli in 
Kerala ; \IDd 

(c) how the preSent figures of un 
employed and educated unemploy~ in 
Kerala at pr_1 00",... wit!! \l8_ 




